A-«:’Q“"_ R

e 2
CENTRAL ADNdisloTRATIVE TRIBUNARLE CCPY UR f_f,_-_-—

ERNu.Ulnak BENCH e T nT) RULES
veve v CFCAT (PRO”EDU'{_)___Q___.

e

Oehe-534/93, 602/93, 1146/93, 2260/93, 67/94, 183/94,
229/94, 238/94, 1077/94, 210/94.

Tuesddy, this the 1st day of November, 199¢.

coRANs

HON'BLE MR. JUSTIC_R CHETTUR SANKARAN NAIR, -VICE CHAIRMAN

HON'BLE MRe PeVe VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

0sA. 534/93

M.G. Thulasidas

8/0 PeRe Funjhikrishna piliai
Graduate Assistant (Malayslam)
Government High School, Kavaratti
union Territory of Lakahiadweep

By Advocate Mre. P.V. Mohanan
V8 e

1. The Administrator
Union Territory of Lak.shadwcep
Kavargatti

2« The Director of Education,
Union Territory of L&kshodwaep.
Kavaxatti

BY Advocate Mo n.v.s- N«mpoothiri

Qad. 602/93

1. Amil B.V.
8/0 N. Vasavan
Graduate Assistant (mthenatics)
Government High School, Kadmat,
Union Territory of iakshadweep

2. Chandran Thettath
8/0 Kunhikelu Te.

gredudte Assistant (Mathematics)

. Government High School, Minicoy
Union Territory of Luakshidweep

3. Vijayan Ke
8/0 Kunhikrishnan
Graduate Assistant, (natbematics)
Government High School, Kélpeni
~ ygnion 'rertitory of Lakshadweep

BY Advoo&te MCe P. V. MORRDSD
vs_.

le The Administrator
union Territory of Lakshidweep
Kavaratti

%+ The wirector of Bdwcation

F" Union 'rou:&to:y ot Lekshadweep
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Kespondents
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QeAe 1145793

le RumeBhan KesKe 8/0 Keldn K.
Graduate Assistsfit (Hindi)
oovermnt High §chool, Kevaratti

bl
e

2. Chandrasekharan p.p.
&§/¢0 Appakunhi, .
Graduate Assistant (Bindd; .
Govurnnant High 8chool, Kalpeni Applicants

BY Advoc&te nr- Pe Vo )Dhﬁn&n
vee | | "

1+ The “dministrator,

Union Territory of z.akshadweop

. Xavaratti '

2+ The Director of Edwcation,

Union Territory of Laklhedweep

Kavaratti , Respondents
BY. Adwcau ur. M.VeS. Nampoothiri
O.As 2260/93
l1e Ko Amini Yo Ge Philip | ‘ t

Langudage Teacher {(Malayalam) Grade-ll
Qoverament Senior Basic School, Kavaratti

2e¢ Ce Rajendran §/0 Chokkan&than
Graduate Assistant ’
government High School, Kavaratti

3. 5hihabuddin VeMs §/0 VeC. Mohammed Metbar
Trained graduate Teacher (Social Studies)
Govemmentuigh &chool, Kavaratti

4+ Benny mthow 8/o0 Mathew o EE
Trained Graduate Teacher(Hindi) )
Government High School, Kavaratti = Applicants :

By Advocate Mre K.P. Dandapani !

V8«

1. Union of India represented by the : i
Secretiry,Government of India ' ; i
Ministry of Home Affairs,dNew Delhi '

2. The Administrator,
Union Territory of Lskshadweep
Kavaratti Islands

3¢ The Director of Edwc ation.
© Union rarritory of l.akshedweep
Kavaratti Respondents

Qehe 67/9%¢
,‘{.-7 R
ST PeCe &y
[ ‘GraduateiAssistant (English)
0 Union 'fei‘rztory of Lakahadwoep Applicant
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2¢ Thomachan KeTe
TGT (Social Stuaies)
Government High &chool,Minicoy, -
lLakshadweep

3. Helen Ke Jacob,
TGT (Physics) ,
Government High SChcol
Minicoy, Lakshadweep

40 ROSily VeQo
TGT (Hindi)
Government $e«Be 8chool
. Minicoy,lakshadveep Applicants

By Advocate K.P. Dandapani
V3.

1, Union of India represented by the
Secretary,Government of India,
Ministry of rome Affairs,

. New Delhi ,, . A

2+ The Admmntrator.tmion Territory
of Lakshadweep,Kavaratti

3. The pirector of Edw ation
union Territory of Lakshadweep,
Kavaratti Respondants

BY Advocate Mre MeVeSe Nampoothiri ,

OeA 1077 94

c. Narayanan

Chenal Ipuse.

Kalliasseri P.O.

Kannur District=670 562 Applicant

By Advocats Mre K. Po Dandapani
V8.

1. Union of India represented by
the Secretary, Government of India
Ministry of Homs Affairs,
New Delhi

2 The Administrator
union Territory of Lakshadweep
Kavaratti Island

3. The Director of Education
uUnion Texritory of x.akshadweop.
xavaratti Respondents

- By Advocate Mre M.V.S. Hampoothiri

/@\- o Qeho 210/94

< ‘ fSufstha Re u/o Sasikumar
' Trained Graduate Hindi Teacher,
Gov;rmnnt Je Be School,

ZAdvocate é.'!.‘["i’? garikruhnan I
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'/ fgservation eredting monoply or 100k reservation, is

(Ve
L]

V8.

i+ The Directo: of EBducation
UeT+ of Lakshadweep, Kavarttu

2 rhe Administrator,
" yeTe 0f Lakshidweep
Kavaratti

‘3. Union of Indh representsd by Secretary

to Government, u:l.nutty of ome Affairs )
New Dlhl Respondsnts

BY Advocate MTe M.VeSe Nampoothir 4

| ORDEBR
CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN

Applicapnts who 5010ng to the mainland, are working
as teachers undar the Lakshadweep Administration, adgmittedly
for long years, though their appointments were styled adhoce.
2e Aooording to applicants, they vere appointed in
accordance with the rules and it is & misnomer to call the
aprointment adhoce They rely on decisions oi the Supreme
Court to contend that long and uninterrupted officiation

entails regularcisagion.

3.  Respondents wouid submit that a decision bas been
t.aken by the Governmeat of Indis to limit regular appointments
to :leandex:s, with a view to pmtect them in the 6pecial
ci.rcumstancoo Shri M.VeS. Nampoothiri appearing for respon-

dents raised an ingenious and attractive argument to the

.effect that such specidl treatment is permissible as part of

reservation policye 1In ansvtor. applicants would submit
that irrespective of other commiderations discrinination
on the ground of rosidence is unconstitutional. We think
that the Govemment of xnd.h should take & look &t the
quest.ion, whether .long years of service c3n be wiped out
without any eonscqugnce. They must 8180 consider whether

the policy of shutting out méinlanders or implementing

1
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pem.\\uiblc. Applicdnt;l siy mike & dotai.l.d reprcuntation
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setting out their Gase before respondent Union of India,
within six weeks from todaye. Union of India shall consider
the matter with fcfe:ence to its. degal 8nd human aspects,
end take 8 decision as expeditiously as they f£ind convenients
74ill such a decikion is taken status quo as of today will be
m3 intained ahd thereafter, the matter will be governed by
such orders as the Governmeatof India may pass.

4. Abplication 48 disposed of as aforesaid. uo CO8tS.
| . . : _

- Dated tbo 1st November, 1994,

_>4l - L S‘cl( -
Pe Vo VENKATAKRIS HNAN CHETTUR SANKARAN MNAIR (J)
ADMINISTRATIVE MEMBER ‘ VICE CHAIRMAN
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